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thereunder. The statutory bodies of the Central Universities are competent to decide
the number of seats for each course, keeping in view the availability of various
resources.

(by No such decision has been taken by Ministry of Human Resource

Development in this regard.

Vice Chancellors of universities

1498. DR. BHALCHANDRA MUNGEKAR: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

{a) how many Central and State universities are there in the country today, the
details thereof, State-wise;

(b) how many Vice Chancellors of these universities belong to the SCs, STs and
the ORCs;

{c) whether the proportion is satisfactory; and
{d) 1fnot, what steps the Ministry would take to improve the situation?

THE MINISTER OF HUMAN RESOURCE  DEVELOPMENT
(SHRIMATI SMRITI ZUBIN IRANI): (a) As reported by the University Grants
Commission, there are 46 Central Universities and 332 State Universities in the

country as on date. State-wise details of these Universities is given in the Statement
{See below).

{b) No such information in respect of Vice Chancellors of Central Universities
belonging to the SCs, STs and OBCs category 1s maintained either by the Ministry
of Human Resource Development or the UGC. As regard State Universities,
Administrative matters are the responsibility of the concerned State Governments and
such information is not maintained Centrally.

{cyand (d) Does not arise in view of (b) above.
Statement

State-wise list of Central and State Universities

Sl Name of the States/UTs No. of Central No. of State
No. Universities Universities
1 2 3 4

1 Andhra Pradesh — 20
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1 2 3 4
2. Arunachal Pradesh 01 —
3. Assam 02 12
4. Bihar 03 15
5. Chhattisgarh 01 12
6. Goa — 01
7. Gujarat 01 24
8. Haryana 01 14
9. Himachal Pradesh 01 04
10, Jammu and Kashmir 02 07
11.  Jharkhand 01 07
12.  Karnataka 01 23
13.  Kerala 01 12
14, Madhya Pradesh 02 13
15, Maharashtra 01 20
16. Manipur 02 —
17. Meghalaya 01 —
18, Mizoram 01 —
19, Nagaland 01 —
20.  Odisha 01 12
21.  Pumjab 01 09
22, Rajasthan 01 21
23, Sikkim 01 —
24, Tamil Nadu 02 22
25 Telangana 03 16
26.  Tripura 01 —
27.  Uttar Pradesh 05 24
28.  Uttarakhand 01 10
29, West Bengal 01 22
30.  Andaman and Nicobar Islands — —
31.  Chandigarh — 01
32, Lakshadweep — —
33,  Damanand Diu — —
34, NCT of Delhi 05 06
35 Dadra and Nagar Haveli — —
36.  Puducherry 01 —

ToraL 46 332




